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CEMTRAL ADMINISTRATIVE TRIBUNAL
MUMBAI BENCH
. {
OAS No.855/2001, 856/2001, 857/2001, 855/2001," 859/2001,
- 860/2001 861/2001,  862/2001, = £63/2001, 864/2001,
865/2001 866/2001,  £67/2001,  86&/20G1,  869/2001,
870/2001, &71/2001, 872/2001, §73/2001 and 874/2001.

Dated this Friday the 7th Day of December, .2001.

Hon’ble Shri Justice Birendra D1kbh1t,
ion’ble Smt.Shanta Shastry, Member (Aj.

shri Vij

ijay 5. Amberkar,
working as Khalasi under
Assistant Electrical Engineer
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Metropolitan Transport Project (R),

Central Railway, Juinagar,
Navi Mumbai.
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Shri P.G. Nehate, .
working as .Khalasi under

Divisional Electrical Engineer

~Metropolitan Transport . Project

Central Railway, Ju1nagar,
Nav| Mumbai.

Shr1 M.V. Dange,
working as Khalasi under

(Ci,
(Rlys), .

Divisional Electrical Engineer (cy,

Vice Chairman

- AQD!ICQHL in
GA 854/cuu .
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'getropo11tan Transport Project (Rlys),
entral Railway, Juinagar, - -

Nav1 Mumba1. «. Applicant in
*u <OA 857/2001.
Shri Gopal V. Patil = ‘ R
working as Khalasi ‘under’ ,

Assistant Electrical Engineer (C),

Metropolitan ?ransgort Project (R},

Central Railway, Juwnacar, S _

Navi Mumbai. - .. Appiicant in

' OA 858/2001.

Shri G.R. Taiele,

working as Khalasi unuer

Assistant Eiectrical Engineer (C),

Metropotitan Trans;ort’PrJJect (R,

Central Railway, Thane. . - .. Applicant i
S GA 858/2001.
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Shri H.D. Chaudnari,. % _
Working. as khatasi under - -
Assistant Electrical Engineer (C),
Metropolitan Tiransport Project. \R)
Central Railway, Thane. - .

Shri J.H. Talele, : g
working as Khalasi under | -
Dy. Electrical Engineer (C), s
. MTP (R), Central -Railway,

Juinagar, Navi Mumbar .
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Shri V.M. Kacnane, .

working as Khalasi under

Assistant Electrical Engineer (¢,
MTP (R), Central Ra11way, Thane.

shri R.K. Reddy, | -
“working as Khalasi- under
‘Assistant Electrical Engineer (C),

P ]

MTP (R), Central Railway,
Juinagar, Navi Mumbai.

shri R.L. Kadam,

working as Mason-III under
Assistant Electrical Enginecr (C),
MTP (R), Cengral Ra11wax{\Thane.'

shri A.R. Sheikh, [
working as Khalasi undér ‘f .
Ass,istant Electrical Enginesr (T),
MTP (R, Cexura1 Railway, Thane.:
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Engineer {(CjJ,
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Assistant. Electri

Shri P.M. Naravang, 5

working as Khalasi under
Assistant Eiectrical':ng;neer {Ccy,
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working as Khalasi under
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- Assistant 'k

‘WOrKing as Khalasi under = -

Shri #M.E&. Muthu,

WOiIrRing as Khalasi under

Dy. Chief Electrical Engineer (4,
MTP (R), Central Railway, -
Juinagar, Navi Mumbai.

Shri C. Socloman, ’ :

(Ad-hoc),
lectrical Engineer {(C),
Central Railway, Thane.

Driver

MTP (R},

Shri Y.E. Patil, .
"WOrking s Khalasi under

Assistant Electrical Engineer (C),
MTP (R}, Central Railway,
Juinagar, Navi Mumbai. .

Shri V.R. Patil, .

Working as Khalasi under
Assistant. Electrical Enginesr {(C),
MTP J, -Central Railway,
Juinagar, )

-, Navi Mumbai.

“shri v.D. Talele,

working as Khalasi under -
Assistant Electrical Enginser - (C);
MTP (R}, Central Railway;
Juinagar, Navi Mumbai.
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Shri V.S8. Javirkar, .J\ [

Assistant Electrical Englneér (Cyrs
MTP (R}, Central Ra1:way, k
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Apﬁ7iﬁaﬂt in

OA ©70/2G00,

Applicant in

OA 871/2001.,

‘Applicant in

OA 872/2001.

" Applicant in
OA 873/2001.

Abp?icant in
OA'874/2001.
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3. Chief Adm1n1strat1ve Officer (C),
Metrop011tan Railway Project (R),
CAO (C)’s Office, Central Railway,
New Administrative Buiiding,
7th Floor,'CST Mumbai-400001. LT

4, Ass1stant Electrical: Engineer (C),
‘Metropolitan Transport Project (R),

Central Rai]way, Juinagar, ' .-
. Navi Mumbai. , : .. Respondents.

: ORDER (ORAL)
{ Per : Smt. Shanta Shastry, Member (A) } .

» A11 these 20 (twenty) OAs 1nvo1ve a common cause
of action. The- legal issue raised is the same. The
»re1ief sought is the same.'  Tﬁe édVocate is 'a1bo the
same. We therefore proceed to d1spose off these OAs by a
common order.. -

2. The app1icants ara Khalasis work1n9 in the \
‘ Centra1,Ra11way. For purposes of 111ustrat10n the facte'
in 0.A.No. 855/2001 are given in brief. Thevapplfcant 1n
the aforesaid 0.A. was granted temporary status 'kith
‘effect from 1989 by order dated 12{7.1990,' Accord{hg”toi‘
the applicant he was relieved on being declared surplds

to join the office of Chilef Engineér (C), Metropolitan

Transbort:Project on 1.4.1991.. Now after a lapse of tén
T f
years the impugned éharge\ﬁheet has baen issued to~ h1m on’

10.9.2001.  The article of chargcreads as follows:-
"that ~ the s8aid  Shri Vvijay Amberkar,
. . Khalasi arrived on transfer from Central
) Railway- to MTP (R), Mumbai by producing
- LPC No.HPB/797/D/ST/7FR dated 18.3.1981
issued under the . signature, of
CPO(S&T)/Central Railway. Oon enquiry
with CPO(S&T)/Centra1 Railway vide MTP
(R) Mumbai’s 1letter No.MT/E/099 dated:
17.7.2001, it was replied by CPO(S&T)
.vide letter No.HPB/P. 797/D/S&T/C1.‘/PNM -
~1870/1939 dated 5.9.2001 that the LPC in:
- question was not issued by his office.
It clearly indicates that Shri Vijay
" : o o aasB..



5. . The Jlearned counsel/

- 5 -

Amberkar, Khalasf obta1ned apbointment in.
MPT (R) ~Mumbai by producing the fake ,
office order.”

3. S1m11ar charge’ sheet has been liesded io the

app11cants in other d@s also. ‘
4. ‘ ‘The applicant hae aesailed the charge sheet onfd
two mdin grounds viz. |

(1) The charge sheet has been 1esued after nearly ten

'years of his Jo1n1ng the: MTP 1n 1991. ~ No reesone are

forthc0m1ng -by way of any document or otherw1so to

exp1a1n the enormoue delay in issuing the cherge eheet.
No L '

(1) Se gsufficient material or basie is available to

justify the fssue of the charge sheet.‘ It is based on

_a mere exchange of letters dated 17.7.2001 and 8.9.2001

esvment1oned'1n the article of charge.

r the applicant submits

s s

further that out .of 33 emp%o who Joined | the

vMetropo11tan Transport Project on being declared eurplue,
‘only 9 employees have been charge eheeted. It s

discriminatory. Therefore the charge sheet of 10.9.2001

18'11ab1e to be quashed and set aside at the outset.
6}- " The Learned Coungel also seid that the app)tcante'

have repiied to the charge sheet and .-have requested to be'

provided wiﬁh a‘defenceulawyer.

7. : We have’ heard the Learned CounseT " for the

appTicante, In . our considered view 1t'ie not necessary

‘to-interfere with the due process of Taw at this stage.

In ' regard to the demand for a defedce 1awyer,,31nce the -

charge is oan11eged'forgeny epd since the applicants are i
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  'on1y Kha]as1s the enqu1ry off1cer ,sha11.7také f?{htSQ

he time of hear1ng

'156 at

defence 1awyer.

"1{8;{_>g In the above v1ew of the matter/a11 the O A s are
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'jfd1sm1ssed at the adm1ss1on stage’1tse1f We do not onder
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